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 BUSINESS  OF  THE  HOUSE
 M

 ren TE  of
 PARLIA-

 MENTARY  ‘A  AND  LABOUR
 (SHRE a

 ;  With
 your  ssin,  Sir,  I  rise  to  an-

 nounce  that  Government  Business  in  this
 House  during  the  week  commencing  i8th

 July,  1977),  will  ccnsist  of:

 (x)  Consideration  of  any  item  of  Go-
 Verriment'  Business  carried  cver
 from  today's  Order  Paper.

 @)  Consideration and  passing  of  :
 (a)  The  National  Highways  (Am-

 endment)  Bill,  7977
 Oy  The  Cardamom  ‘(Amendment)

 Bill,  1977.
 g)  Discussicn  on  the  Annual  Repert

 of  the  University  Grants  Ccommis-
 sion  for  ‘1975-76.

 (4)  Discussion  and  veting  on  :

 (i)  Demands  fer  Grants  in  respect
 of  the  Nagaland  Budget  for
 1977-78.

 @  Demands  for  Excess  Grants
 (General)  fcr  ‘1974-75.

 A  Discussicn  cn  the  Annual
 eo

 rts
 ofthe  Commussivner  fer  Scheduled
 Castes  and  Scheduled  Tribes.

 (6)  Consideration  and  passing  cf  the
 follcwing  Bills,  as  passed  by  Raj
 Seems

 Bills,
 af

 pated  by  Ralya

 @)  The  Mtr  Vehicles  (Amend-
 ment)  Bill,  3977

 @  T  Insecticides  (Amend
 Bit  bees

 les  (Amendment)

 *  iti)
 Pe

 and  Netural  Gas
 ssicn  (Amendment)  Bill,

 1977.
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 PINANCE  (No.  2)  BILL,  977—Contd,

 MR.  DEPUTY:SPEARER  :
 tole BPD  the  Member  who  hes  to

 ardhana t  be  "ep  _  jen ne  Sugdes-
 ay  ORE  Mibaite’  that  these  was  a  ft
 that  the  genera]  discuss  fi  x  ta

 “dime  instead  cf  clattse-hy-clause  discusicn.

 BOK.  24

 7८  eee Pcs  and fom  hours  for.  clause!
 gras

 dis-
 cussion.  Generally,  it  so  that
 the  clause-by-clause  discussion  does  not
 take  much  time—from  the  previcuS  ex-
 perience  that  is  what  we  have  found.  I

 instead  cf  r0  hours,  we  Shy  uld make  it  r2  hr  urs  fir  general  discus:  ion.
 I  think  the  House  will  agree.

 saat
 S.  KUNDO  (BALASORE)  :  5

 MR.  DEPUTY-SPEAKER  :  It  w  uld
 crictoach  ‘up  <n  the  «  thet  time.

 SHRI.  SHYAMNANDAN |  MISH-
 RA  (BEGUSARAL  What  has  been
 the  practice  in  the  pa‘t  °?

 MR.  DEPUTY-SPEAKER  :  We
 used  to  take  generally  73  7  प्रा,

 In  1974-759  ‘the:  time  alltted  was  32
 hours  and  in  1975-765,  It  was  5  h  urs(time
 alireted)  but  it  trokcnly  rr  hours.

 SHRI  SHYAMNANDAN  MISHRA  :
 Emergency  year.

 MR.  DEPUTY-SPEAKER  :  In

 oT
 the  time  all  tted  was  25  bc  us,

 t  they  to.k  nly  rx  heurs.  S  ,  73
 hours  is  a  good  compre  mise.

 ep  en
 SHYAMNANDAN  MISHRA:

 Why  should  we  g  by  the  minimum  dime
 that  is  made  available  in  the  pas?  Thisis
 a  very  imp  rtant  Bill

 MR.
 &  eet  #  5  oa 5  ow,

 Ic  hes
 to  ¥  t.

 oo
 alicoited  fcr  the»  Finance  am, f  understand  0  hours  f  x

 1
 ह्

 discussion  atid  4  hours  fcr  clause-
 cigs

 So,  instead  of  that,  what  Iam  proposing
 i2  -hours  {  dis-

 eS
 oat  pe ion  I

 tind  reading.  So,  total  time  will
 (BE  sanic.


